Listed on : 9.5.2014
Court No. :
Iltem No.

SECTI ON- | |

I N THE SUPREME COURT OF | NDI A
CRIM NAL APPELIATE JURI SDI CT1 ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO 10613 OF 2013
Bandey ... Petitioner(s)
VERSUS
State of U P ... Respondent (s)
OFFI CE REPORT

The matter above nentioned was |isted before the Hon'ble
Court on 15th January, 2014 when the Court was pleased to pass the
foll owi ng order:

“lssue notice.
O der dat ed 17.12. 2013 shal

continue for a period of three nonths
fromtoday.”

Accordingly, Show Cause Notice was issued to the sole
Respondent through Regi stered Post A. D.
It is submtted that Ms. Pragati Neekhra, Advocate has filed
Vakal at narma/ Appear ance on behal f of sol e Respondent/ St ate.
Servi ce of Show cause Notice is conplete.
The matter above nentioned is listed before the Hon'ble
Court with this office report.
DATED this the 7th day of My, 2014.
ASSI STANT REGQ STRAR
COPY TO

M . Tushar Bakshi, Advocate
Ms. Pragati Neekhra, Advocate

st ASSI STANT REG STRAR



